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signed on 17-1-1965. Thlg gays that the 
cotft of exploration and TexptoUation 
will be ghiured under this agreement 
on this basis—titty per cent of the 
produced oil would go to the NIOC 
and the remaining fifty per cent would 
b« shared equally by the rest of the 
partners. So far as the other ••on- 
tracta are concerned we are arung it. 
Iraq National Oil Company had Riven 
us exploration and exploitation tor an 
area of 4.175 sq. miles and this was 
ratified on 20th November, 1973. They 
have also given us same seismi: ,*»nd 
drilling contracts. It is not Irr oil 
sharing, it is a sort of money to be 
paid according to different tvpe of 
work to be done. Now thnt is not the 
total sum but different items having 
different accounts. Then the third one 
Is Tanzania. It was in December 1975 
that ONGC entered m?o an agreement 
and the contract is for drilling opera­
tions which starter in Juno 1 H7fi ag.iin 
to be paid for different type of work. 
That is not somethin* on a wholesale 
basis; th.it so much rnon;?y and sr much 
work.

DR SUBRAMANIAM SWA MY: 1 
would like to know from the hon. 
Minister in view of the fact that ONGC 
is in some kin(j of cloud due to the 
activities of thp previous Onvorrment, 
how do the terms and payments given 
by the foreign countries to us or the 
ONGC compare with what we give 
them for doing their operations within 
this country.

SHRI H. N. BAHUGUNA: These are 
contracts which are already si fine:! 
and I have not applied my mind to the 
comparative figure* or the competitive 
figures. But the hart! point *s that 
this has put us on the world map.

DR. VASANT KUMAR PANDIT: I 
would like to know from the hon. 
Minister the number of Indian techno- 
nogists and other type of personnel 
working in these countries on behalf 
of ONGC in Class, 1, tl, III and IV.

Is there any condition laid down in 
the contract with regard to employing 
Indian personnel?

SHRI H. N. BAHUGUNA: So far as 
Tanzania and Iraq ate .'omrerned, we 
have hundred per Cent complement oi 
our officers and technical personnel Of 
all clases. There are no Tanzanian or 
Iraqi nationals employed so far as 
these contracts axe concerned. Our 
boys have gone there along with our 
equipment. So far as Iran is concern­
ed. gince there are more than one 
partner, therefore, there are different 
people. But we are also there.

SHRI K. LAKKAPPA: After enter­
ing into these* agreements, have you 
thought of asking those government* 
for a reduction of oil price under taese 
agreements?

SHRI H. N. BAHUGUNA: It is not 
something which is done because of 
the contract entered into with them, 
because it is a question of the quantity 
of oil in Iran which we get and not 
the price which we get. That oil sells 
at the same price as the world price 
or we bring it for ourselves. So far 
as Iraq is concerned, it is not a ques­
tion of bringing oil. We are merely 
there on a job. The same »s '.lie case 
with Tanzania.
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THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): (a) Yes, 

Sir.
(b) and (c). Do not arise.
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SHRI SHEO NARAIN: The medium 
of instruction varies from zone to zone. 
Besides English and Hindi, ir. certain 
zonal regions, the students are taaght 
in regional languages such as Bengali, 
Marathi, Telugu, et<\
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MR. SPEAKER: Mr. Paswan. it does

not arise out ol the question at all.

Policy regarding laying of New Rail­
way Lines

♦089. SHRI BALWANT SINGH
RAMOOWALIA: Will the Minister of 
RAILWAYS be pleased to state:

(a) whether it is a fact that ft 
change in the policy of laying new




